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Supreme Court   [2] 

Abhishek Baxi v. Union of India, (Surya Kant, CJ., Joymalya Bagchi and V. Mohana, JJ.), 2026 SCC 
OnLine SC 1391 

M.R. Vasumathi v. Authorized Officer, (Dipankar Datta and Augustine George Masih, JJ.), 2026 
SCC OnLine SC 1103 

  
Allahabad High Court   [25] 
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Aadi Shakti Ent Udyog v. Goods & Service Tax Council, (Shekhar B. Saraf and Manjive Shukla, JJ.), 

2024 SCC OnLine All 10685 
Amplus Kn One Power (P) Ltd. v. Commr., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC 

OnLine All 10682 
Anant Bansal v. Union of India, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 10678 
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Arpit Agarwal v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine All 

10691 
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10700 
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JJ.), 2024 SCC OnLine All 10693 
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All 10686 
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Lalit Kumar Chaudhary v. Union of India, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 

10679 
N.A. Enterprises v. State of U.P., (Sangeeta Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine All 

10697 
Navin Jain v. Union of India, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 10680 
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Patel Beej Bhandar v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10689 
PP Polyplast (P) Ltd. v. Commr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10684 
Praveen Industries v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10699 
Rimjhim Ispat Ltd. v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine All 

10694 
Samira Enterprises v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 10692 
Vijay Trading Co. v. Commr., (Piyush Agrawal, J.), 2024 SCC OnLine All 10688 

  
Bombay High Court   [1] 

Hella Infra Market Metal (P) Ltd. v. Pushkaraj Ispat (India) LLP, (Somasekhar Sundaresan, J.), 
2026 SCC OnLine Bom 2577 

  
Calcutta High Court   [11] 

Baazar Style Retail Ltd. v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 
12309 

Flemingo Dutyfree Shop (P) Ltd. v. Commr. of Revenue, (T.S. Sivagnanam, C.J. and Hiranmay 
Bhattacharyya, J.), 2024 SCC OnLine Cal 12305 

Indrajit Roy v. Superintendent, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12315 
North Land Construction v. State of W.B., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12313 
Parmar Sandip Chamanbhai v. State of W.B., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 

12308 
Pranabesh Sarkar v. Superintendent CGST & CX, (Raja Basu Chowdhury, J.), 2024 SCC OnLine 

Cal 12310 
RKEC Projects Ltd. v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 

12311 
Shantanu Dey v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 

2024 SCC OnLine Cal 12306 
State Tax Officer v. Relay Express (P) Ltd., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 

12307 
Suraj Mangar v. Commr. of W.B. State Tax, (Ravi Krishan Kapur, J.), 2024 SCC OnLine Cal 12312 
Vijay Krishna Gupta v. State of W.B., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12314 

  
Chhattisgarh High Court   [53] 

A9 v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13968 
Abrar Khan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 14010 
Anand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13989 
Babulal v. National Highway Authority of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine 

Chh 14006 
Bhagwan Sethi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13994 
Devcharan Vaishnav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13990 
Durgesh Tandon v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13997 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742638
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Geeta Yadav v. Vijay Kumar, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 13980 
I.C.I.C.I Lombard Insurance Co. Ltd. v. Mohd. Azharuddin Ansari, (Sanjay K. Agrawal, J.), 2026 

SCC OnLine Chh 13981 
Inder Singh v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13967 
Jwala Bairagi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13992 
Kamaldeep Minj v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 

14004 
Kunal v. Chhattisgarh Housing Board, (Rakesh Mohan Pandey, J.), 2024 SCC OnLine Chh 14098 
Lakhan Kumar Patnaik v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 

13991 
Lucky Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13985 
Mahesh Sharma v. Union of India, (Ravindra Kumar Agrawal, J.), 2024 SCC OnLine Chh 14099 
Milan Kumar Bhaumik v. Madhumita Bhaumik, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13970 
Mohd. Wasim Khan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 14011 
National Insurance Co. Ltd. v. Selsa Minj, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 13979 
Neeraj Garg v. Sandeep Garg, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13969 
Nisar Ahmed v. Salma Sheikh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 14003 
Panchram Meravi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13999 
Pooja Mahato v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 14008 
Priyanka Gaikwad v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 14012 
R.P. Kesharwani v. Siddharth Komal Pradeshi, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 

13965 
Rahuldev Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13974 
Rajendra Prasad Rathia v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 

14000 
Rajesh Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13998 
Rameshwar v. Jethuram, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 14005 
Sagar Industries v. Atal Bihari Vajpayee University, (Ramesh Sinha, C.J. and Ravindra Kumar 

Agrawal, J.), 2026 SCC OnLine Chh 14007 
SAIL v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 14014 
Sailendra Dubey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13986 
Sammelal Patle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13996 
Santosh Kumar Dewangan v. Sohan Lal Dewangan, (Radhakishan Agrawal, J.), 2026 SCC OnLine 

Chh 13972 
Satyam Sonkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13977 
Satyendra Kumar Yadav v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine 

Chh 13983 
Shiv Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 14001 
Shree Jagannath Rice Mill (P) Ltd. v. Union of India, (Rakesh Mohan Pandey, J.), 2026 SCC 

OnLine Chh 14015 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003742629
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Shyam Lal Dhimar v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 
13971 

Sunil Kashyap v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13993 
Suo Motu Public Interest Litigation v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra 

Kumar Agrawal, J.), 2026 SCC OnLine Chh 14009 
Suresh Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13975 
Umend Das Banjare v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 

13984 
United India Insurance Co. Ltd. v. Chandravati Devi Pahalwan Chandravati Devi Pahalwan, (Sachin 

Singh Rajput, J.), 2026 SCC OnLine Chh 13978 
Veermani Sonwani v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 

14013 
Vicky Sen v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13995 
Vicky Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13976 
Vijay Kumar Ahke v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13982 
Vijay Ravi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13988 
Vikas Nirmalkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13973 
Vipin Kumar Choubey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, 

J.), 2026 SCC OnLine Chh 14002 
Yogendra Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 13987 
Yusuf Khan v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 13966 

  
Delhi High Court   [75] 

A. v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5259 
Adept Artvertising Solutions (P) Ltd. v. Commr. of State GST, (Vibhu Bakhru and Sachin Datta, JJ.), 

2024 SCC OnLine Del 10440 
AG Traders v. Chanchal Yadav, (Dharmesh Sharma, J.), 2024 SCC OnLine Del 10432 
Airports Authority of India v. Lata Devi, (Amit Mahajan, J.), 2026 SCC OnLine Del 5243 
AK Enterprises v. STO, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine Del 10441 
ANI Media (P) Ltd. v. Open AI OPCO LLC, (Amit Bansal, J.), 2026 SCC OnLine Del 5291 
Anil v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5214 
Arjun Dev v. Union of India, (Amit Sharma, J.), 2026 SCC OnLine Del 5237 
Bhagirath Mutha & Co v. Commr., Delhi GST, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC 

OnLine Del 10438 
Bhavyansh v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5210 
Binsar Automobiles v. STO, (Vibhu Bakhru and Sachin Datta, JJ.), 2024 SCC OnLine Del 10437 
Bothanzi Medicals (P) Ltd. v. Anita Singh, (Sachin Datta, J.), 2026 SCC OnLine Del 5203 
Central Citizen Welfare Associated v. MCD, (Devendra Kumarupadhyaya, C.J. and Tejas Karia, J.), 

2026 SCC OnLine Del 5222 
Chandi Ram v. Union of India, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del 

5253 
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Tvl. K.S. Granite v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13639 
Tvl. Muthu Rathina Indane Gas Agencies v. Commr., (C. Saravanan, J.), 2024 SCC OnLine Mad 

13630 
Tvl. R. Selvarathinam v. State Tax Office-II, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 

13664 
Tvl. Rana Granites v. Commr., (Senthilkumar Ramamoorthy, J.), 2024 SCC OnLine Mad 13627 
Tvl. Shiva Shakthi Engineering Works v. State Tax Officer-I, (Senthilkumar Ramamoorthy, J.), 

2024 SCC OnLine Mad 13612 
Tvl. Smart Casuals v. CCT, (C. Saravanan, J.), 2024 SCC OnLine Mad 13621 
Tvl. Sree Garuda Global Service v. Commr., (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 

13620 
Tvl. Sri Gomathi Wires v. State Tax Officer-II, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 

13625 
Tvl. Zen Machine Tools v. State Tax Officer - I, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 

13638 
Tvl. Zen Machine Tools v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 

13637 
Tvl. Zulaikha Motors (P) Ltd. v. Commr., (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13644 
V Four E Systems India (P) Ltd. v. State Tax Officer I, (Krishnan Ramasamy, J.), 2024 SCC OnLine 

Mad 13659 
V. Ragul v. Bar Council of T.N. & Puducherry, (S.M. Subramaniam and C. Kumarappan, JJ.), 2024 

SCC OnLine Mad 13629 
Welco International (P) Ltd. v. CTO, (Krishnan Ramasamy, J.), 2024 SCC OnLine Mad 13656 

  
Meghalaya High Court   [10] 

Aban Momin v. Garo Hills Autonomous, (Revati Mohite Dere, C.J. and B. Bhattacharjee, J.), 2026 
SCC OnLine Megh 645 

Babulal Sheikh v. State of Meghalaya, (W. Diengdoh, J.), 2026 SCC OnLine Megh 638 
Balari Marbaniang v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 646 
Belting Tyngkra v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC 

OnLine Megh 641 
Cleverstrein Marngar v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 

SCC OnLine Megh 640 
Dahun Syad v. State of Meghalaya, (W. Diengdoh, J.), 2026 SCC OnLine Megh 639 
Fidoris Lyngdoh v. Janti Kharumlong, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 644 
Kedroi Rani v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC OnLine 

Megh 642 
Subham Sunar v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 643 
Union of India v. Rajnish Infratech OPC (P) Ltd., (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 

2026 SCC OnLine Megh 637 
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Madhya Pradesh High Court   [77] 
Achyutanand Dwivedi v. Union of India, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 

22600 
Ajay v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22579 
Alok Sinha v. Anita Bhatnagar, (Amit Seth, J.), 2026 SCC OnLine MP 22583 
Amit Panchal v. Bank of India, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22611 
Anamika Gaurishankar Kori v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 22621 
Ashok Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22561 
Balram v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22559 
Bharosi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22619 
Bhuraram v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22557 
Chirag Jain v. PNB, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22596 
Deepak Singhal v. Union of India, (Sushrut Arvind Dharmadhikari and Duppala Venkata Ramana, 

JJ.), 2024 SCC OnLine MP 9789 
Devansh Thakur v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22578 
Dwarka Prasad Urfd. P. Rajput v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 

22563 
Gangaram v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22620 
Gheesa Lal v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22598 
Haritpal Singh Hora v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 22550 
Harshit v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22576 
Hemant v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 22582 
Imanwel Brown v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22573 
Imrat Singh Chouhan v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22568 
Janvi Khatri v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22615 
Jogendra Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22580 
Kalpana Dahake v. Gurdas Singh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 22554 
Kamal Singh Thakur v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22564 
Kamlesh Kishore Bharadwaj v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22585 
Kamli Bai v. Omprakash, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 22555 
Krish Upaj Mandi Samiti v. Pankaj Kumar Mishra, (Gurpal Singh Ahluwalia and Anuradha Shukla, 

JJ.), 2026 SCC OnLine MP 22589 
Lalita v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22605 
Laxmi Narayan v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22575 
M.P. Madhya Kshetra Vidhyut Vitran Co. Ltd. v. Applellate Authority u/S 127 of Electricity Act, 

(Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP 22588 
Madanlal Kumawat v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22616 
Manish Kumar Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22565 
Manish Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22570 
Mansingh Yadav v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22558 
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Mohan Rathore v. Union of India, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22603 
Mohd. Aasif v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22581 
Mohd. Mustafa v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22604 
Nandani Senani v. HDFC Bank Ltd., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22606 
Narayan Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22569 
Narendra Nagriya v. Rani, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine 

MP 22551 
Narsingh Sisodiya v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22599 
National Insurance Co. Ltd. v. Faizan Khan, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 

22553 
National Insurance Co. Ltd. v. Priyesh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 22552 
Nirbhay Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 22560 
Omprakash Bansal v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22610 
Omprakash Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22623 
Omprakash v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22574 
Padamlal Dabiya v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine 

MP 22591 
Pankaj Jhariya v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22566 
Piyush Atulker v. M.P. Madhya Kshetra Vidyut Vitran Co. Ltd., (Anand Singh Bahrawat, J.), 2026 

SCC OnLine MP 22595 
Pranjal Joshi v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22613 
Preeti Chouhan (Dr) v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC 

OnLine MP 22590 
Pushpraj Singh Chandel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 22562 
Raksha Gawande v. R.B.L. Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22602 
Ram Salone Sharma v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 22594 
Ramcharan Kushwah v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22586 
Ramkumar Sanodiya v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 22618 
Rekha v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 22549 
Rikki Thakur v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22567 
Sachin Prajapat v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22556 
Saiyad Mohaseen v. Utkarsh Small Finance, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22614 
Samriddhi International (P) Ltd. v. SBI, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22612 
Sandeep v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22572 
Santosh Kumar Namdev v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22587 
Santosh Sharma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22601 
Saurabh Kumar v. State of M.P., (Sunita Yadav, J.), 2024 SCC OnLine MP 9788 
Shakuntala Jamra v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine 

MP 22592 
Sonu Soni v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22607 
State of M.P. v. Sunil Kumar Dhruve, (Vishal Mishra, J.), 2026 SCC OnLine MP 22584 
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Suraj Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 22577 
Ujjian Infrastructure v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22597 
Vikram Singh v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22608 
Virendra v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 22571 
Vishal Udiwal v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 

22593 
VP Nandeshwar v. HDFC Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22622 
Yash Verma v. SBI, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 22609 
Yogesh Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 22617 

  
Orissa High Court   [48] 

Ajay Kumar Mohanty v. Anita Swain, (Manash Ranjan Pathak and Sibo Sankar Mishra, JJ.), 2026 
SCC OnLine Ori 6281 

Amarnath Enterprises v. Commr. of GST & Central Excise, (Arindam Sinha and M.S. Sahoo, JJ.), 
2024 SCC OnLine Ori 3101 

Aradhana Mishra v. Ajay Yadav, (Manash Ranjan Pathak and Sibo Sankar Mishra, JJ.), 2026 SCC 
OnLine Ori 6283 

Baidyanath Institute of Pharmaceutical Sciences v. State of Odisha, (B. P. Routray, J.), 2026 SCC 
OnLine Ori 6293 

Balaji Cotton Corpn. v. Commr. of State Tax, (Arindam Sinha and M.S. Sahoo, JJ.), 2024 SCC 
OnLine Ori 3102 

Bimbadhar Mirdha v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 6285 
Binaya Manjari Satapathy v. State of Odisha, (Savitri Ratho, J.), 2026 SCC OnLine Ori 6271 
Debendra Nath Malik v. Dr N. Thirumala Naik, (Krishna S. Dixit and Chittaranjan Dash, JJ.), 2026 

SCC OnLine Ori 6261 
Faizam Alam v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 6278 
Imran v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 6255 
Indranil Roy v. CT & GST Officer, (Arindam Sinha and M.S. Sahoo, JJ.), 2024 SCC OnLine Ori 3099 
Kanchan Kumar Pradhan v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 6286 
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• Ministry of Commerce and Industry [Applicability of Quality Control Orders Noti. No. S.O. 

2827(E)] 
• Ministry of Commerce and Industry [Enforcement of provisions of Jan Vishwas (Amendment of 

Provisions) Act, 2026 Noti. No. S.O. 2875(E)] 
• Ministry of Communications and Information Technology [Noti. No. G.S.R. 627(E)] 
• Ministry of Environment and Forests [Draft Amendments to the Ecomark Rules, 2024 Noti. No. 

G.S.R. 452(E)] 
• Ministry of Environment and Forests [Noti. No. G.S.R. 636(E)] 
• Ministry of Finance [F. No. PFRDA-16/01/01/0001/2026-REG-CRA] 
• Ministry of Finance [F. No. PFRDA/16/14/06/0009/2018-REG-EXIT] 
• Ministry of New and Renewable Energy [Notification in respect of Renewable Energy Research and 

Technology Development Programme of MNRE Noti. No. S.O. 2839(E)] 
• Ministry of Petroleum and Natural Gas [F. No. PNGRB/M(C)/42] 
• Ministry of Rural Development [Noti. No. G.S.R. 642(E)] 
• Ministry of Science and Technology [Noti. No. G.S.R. 635(E)] 
• Ministry of Youth and Sports [Noti. No. G.S.R. 637(E)] 
• Ministry of Youth and Sports [Noti. No. G.S.R. 638(E)] 
• Ministry of Finance [66/2026-Cust (NT)] 
• Ministry of Finance [29/2026-Cust] 
• Ministry of Agriculture [Noti. No. S.O. 3937(E)] 
• Ministry of Commerce and Industry [Notification No. 5/2026] 
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• Ministry of Commerce and Industry [Notification No. 66/2025-26] 
• Ministry of Commerce and Industry [Notification No. 6/2026] 
• Ministry of Commerce and Industry [Notification No. 8/2026] 
• Ministry of Communications and Information Technology [Noti. No. G.S.R. 627(E)] 
• Ministry of Environment and Forests [Noti. No. G.S.R. 636(E)] 
• Ministry of Finance [F. No. PFRDA-16/01/01/0001/2026-REG-CRA] 
• Ministry of Finance [F. No. PFRDA/16/14/06/0009/2018-REG-EXIT] 
• Ministry of Petroleum and Natural Gas [F. No. PNGRB/M(C)/42] 
• Ministry of Rural Development [Noti. No. G.S.R. 642(E)] 
• Ministry of Science and Technology [Noti. No. G.S.R. 635(E)] 
• Ministry of Youth and Sports [Noti. No. G.S.R. 637(E)] 
• Ministry of Youth and Sports [Noti. No. G.S.R. 638(E)] 

  
Central Rules/Regulations   [7] 

• National Anti-Doping Agency (Appointment and condition of the service of Director General) 
Rules, 2026 

• Information Technology, Salary, Allowances and other Terms and Conditions of Service of officers 
and employees of the Indian Computer Emergency Response Team except Director General 
Rules, 2026 

• Hazardous and Other Wastes (Management and Transboundary Movement) Amendment Rules, 
2026 

• Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission (Gramin): VB-G RAM G Administrative 
Expenses Rules, 2026 

• Petroleum and Natural Gas Regulatory Board (Affiliate Code of Conduct for Entities Engaged in 
Marketing of Natural Gas and Laying, Building, Operating or Expanding Natural Gas Pipeline) 
Amendment Regulations, 2026 

• Pension Fund Regulatory and Development Authority (Exits and Withdrawals under the National 
Pension System) (Amendment) Regulations, 2026 

• Pension Fund Regulatory and Development Authority (Regulatory Sandbox) Regulations, 2026  
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Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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